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Demands °f Y.M.C.A. Institute of 
Engjneering students

167. SHRI DHARMA VlR VAS1SHT; 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) the nature of demands put forth 
by the striking students of the 
Y .M .C .A . Institute of Engineering, 
Faridabad (Haryana); and

(b) the steps if any proposed or 
taken by the Government to meet the 
demands?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER); (a) The students have demand­
ed that this Institute should be con­
verted into a degree college in place 
of the four-year Diploma course run 
at present.

(b) Discussions are being held bet­
ween the officials of the Central Gov­
ernment, state Government and & rep­
resentative of the management and it 
will take some time to take a final 
decision.

Hunger strike by Delhi University
and College Karamchari Sangh

168. SHRI P. K. DEO: Will the
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleas­
ed to state;

(a) whether Government are aware 
of the fact that some members of the 
Delhi University and College Karam­
chari Sangh have started an indefi­
nite hunger strike for securing re* 
dressal of various grievances but pri­
marily for the reinstatement of those 
employees whose services had been 
terminated or who were suspended 
during the Emergency; and

(b) if so, what action Government 
has taken in this regard?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR PRATAP CHANDRA CHUN- 
DER): (a) and (b). Yes, Sir. An
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Agreement havitog been reached bet­
ween th* University authorities and 
the Union, the latter withdrew the 
Strike on 27-5-1^77.

Scheme (or conservation of hilly 
catchment area

169. SHRI P. K. DEO; Will the 
Minister of AGRICULTURE AND IR­
RIGATION be pleased to state:

(a) whether any schemes for con­
servation of the hilly catchment areas 
have been prepared by the Govern­
ment; and

(b) if so, particulars of those hilly 
catchment areas?

• THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
PRAKASH SINGH BADAL); (a) 
Yes, Sir.

A  Centrally sponsored forestry 
scheme “ Integrated Soil and Water 
Conservation in Himalayan Region” is 
proposed to be implemented from
1977-78.

(b) For the present it will be im­
plemented in the States of Himachal 
Pradesh, Uttar Pradesh, West Bengal, 
Sikkim and Union Territory of Mizo­
ram, in the hilly catchments of Beas, 
Sutlej, Giri-Bata, Ganga and its tribu- 
tories, Jamuna and its tributaries, 
Teesta and Barak.■

Reports Mt Aligarh fttasBm Ortversitjr 
Act

, 170. SHRI P. K. DEO: Will the
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleas­
ed to state.-

(a ) whether the Chatterji Com­
mittee, the Beg Committee and the 
Joint Committee have submitted their 
reports on the Aligarh Muslim Uni­
versity Act; and

(I?) if so, salient features thereof 
and reaction of the Government ®f 
India in this regard?

THE MINISTilR OF ^EDUCATION, 
SOCIAL .WELFARE. AND CULTURE 
(DR. PRATAP. CHANDRA . CHUN- 
DER); (a) The Chatterji Committee 
was appointed by the Executive Coun­
cil of the Aligarh Muslim University 
in December, 1959 agd it submitted its 
Report to the University on 31st Dec­
ember, I960. The Beg Committee was 
neither appointed b^ the Government 
nor by the University nor was its 
report submitted to the Government. 
A  joint Committee consisting of re­
presentatives of the Teachers, Students, 
the Old Boys and the non-teaching 
staff of the Aligarh Muslim University 
was appointed by the Vice Chancellor 
of. the University, at the instance of tlje 
Executive* Council for formulating 
amendments to the- Aligarh Muslim 
University,«Act. The recommendations 
of this Committee have been sent by 
the Vice-Chancellor to this Ministry in 
the last week of April, 1977.

(b) The salient features of the Re­
port of the Chatterji Committee and 
the Joint Committee in so far as th:' r 
relate to the amendment of Aligarh 
Muslim University Act and the reac­
tion of the Government thereon are as 
follows:—

I. Chatterji Committee:

( i ) . Increase in the representation 
of the junior teaching staff on 
the Court from 3 to 5.

(ii) Reconstitution of the Execu­
tive Council by dropping the 
Pro-Vice-Chancellor and the- 
Proctor, increasing the repre­
sentation of the Deans from 
3 to 7 and reducing the repre­
sentation of the Principals 
from 3 to 1.

(iii) Adoption of Delhi University 
pattern for selection of Vice- 
Chancellor with the modifica­
tion that the Selection Com­
mittee may indicate its order




